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CASE NO.:
Appeal (civil) 5025-5026 of 2005

PETI TI ONER:
STATE OF PUNJAB AND ANR

RESPONDENT:
H B. MALHOTRA

DATE OF JUDGVENT: 21/01/2008

BENCH:
S.B. SINHA & V. S. SI RPURKAR

JUDGVENT:
JUDGVENT
ORDER

l.A Nos. 9-10 in CIVIL APPEAL NOCS. 5025-5026 OF 2005
The application for clarification beirng not nmaintainable is dismssed.




